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IN THE CENTRAL ffl ilINIS TR ATIUc:, TFUBU

PRINCIPAL BENCH

NE'aJ DELHI,

D,A. No,388/95 dated 27-9-95
MA-922/95

Hon'ble Shri N. \y. Kr ishnan , Acting Chairman
Hqn'bie Smt. Lakshmi Suaminathan, Memoar (J)

1, Ashok Kumar s/o Sh.Tirath Ram
Vo 310, Ram Nagar, Ghaziabad,

* SUflil Tvumar Mehta s/o Sh.B.R .Mehta,;^
R/q 5/7 EMU Piailuay Colony, Ghaziabad,

.3,' A.K.Nigam s/o Shri R,3, Nigam,
' R/'^ 7/4, H^IU nailuay Colony, Ghaziabad
4. Santoo Prashad s/o Sh.Ram Bali,

r/o 3/6, cMU rvaiiuay Colony, Ghaziabad,

5. Ashok Kumar Grouer s/o Sh.Amar Nath Grower
R/j c.—3/35, DDA Flats, Nand Nagri,Delhi

.  , 6.' Wijay Prakash s/o Sh,Mool Chand
R/o H.No.Sa, Shiupuri, Neu Vijay Nagar,
Ghaziabad,

7. Ashjk Kumar s/o Shri K,P.Singh,
r/o 5/5/, cj'lU Railuay Colony, Ghaziabad,

B, Vijay Prakash Sriuastaya
s/oShriU.P.Sriuastav/a
R/o 3/8, EMU Railway Colony,
Ghaziabad,

9. Pawan^Kumar s/o Shri Uagdish Chandar
r/o ^MU R.ly, Colony, Ghaziabad,

10, Kharag Singh s/o Sh,Richhpal Giri,
■R/o House No,40, Gaupuri.Gali No,2,
■ Ghaziabad,

11 . ■M7M.Baig, s/o Shri M.I.Baig,
r/o E-5, 3ector-23, Raj Nagar, Ghazaibad.

12. Amarjit Singh s/o 3h,Shanker Singh,
r/o 5/8, ElIU Rly, Colony, Ghaziabad, '

13, Sansar Chand s/o Sh.Rulia F-iarn,
R/o 2/4/R ly, Co Ion y, Ghaziabad,

14.l/ijay Kumar . Soni s/o S.P,Soni,
R/o III-F/17, Nehru Nagar, Ghaziabad,

15, Shar at Chandra s/o Sh,Yadav Cnandra,
r/o 10/3, El'iU Rly, Colony, Ghaziabad,

15, Anil Bajpai s/o C,P,Bajpai,
r/o 2/3, EMU Riy, Colony, Ghaziabad.

17, Hav/i Karan s/o Shri Kehri Singh,
r/o Uillage Maina, Distt. Khur j a,

18, Raj Kumar s/o Shri Prithui Singh.
■/o 226/3 R ly, Colony, Kishanganj, Delhi,
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19;. Badri Prasad s/o Sh.Bhmlaya Ram
,  r/o H.Wo.188 Block '3' Prem Nanar,

Wangloi ,De lhi.41 .

2 0.

r/f Sh.Sarari Oas Wandi^ /523,4, c, as t '<ontas Nagar,
ali i\io,4, ShahdarSj De Ihi—11 9032

.  oo•Applicants

far counselrjr jnii u.^, flainee , coun se 1 for the ■
applicants)

us.

1. The Genl.f'lanager,
Baroda House,
Northern R'ailuay.
W&u Delhi.

2. The Diwisional R ly. f-lanaoer ,
H.orthern Railuay,
State Bntry Road,

■  Weu Delhi.

3. The Sr.Di v/isional ^ Isct.engineer ,
Nartharn f>ailuay, '
Bf-iU Car Shed, Ghaziabad.

(By Aduocace Shri K.K.Patel } .. Re-'spendents

B R D C R (jr A; 1

^N.,n'bls 3hri fi.U.XrXsbnan, Acting Chairman )
>-i.arn_d cjuns.X far tha applicants states that

/haye
aiJplicanfe-/ cantacted the counsel and Ih at, there fo;B , '
h- has ppcideftp pit^rap this c.fl. Jp the circumstances,
permissiun is granted. OA is dismissed as urthdrapn.
Fur the same reasuns M fUed by ether persuns her
interuentien as additienal respendents also sta-d.-
dismissed, v

(Smt. .Lakshmi Suainin athan)
Member (J) i W . 1/. Kr i si^n an . )

Acting ChairtTian


